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Defective Case Register from 2024-11-04 to 2024-11-04

Sl.NO. Filing No Advocate for
Petioner/Caveator

Date of
objection Defects as per S.R.

1 D-
BLAPL/32724/2024

SUSANTA KUMAR
BARAL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Provision of law not correctly mentioned.

2 D-
BLAPL/32583/2024 SK. ZAFARULLA 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

Page no. 7and 8 not neat.

3 D-WP(C)/45641/2024 RANJAN KUMAR
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.The name of the counsel in capital letters and
enrollment number in last page of writ petition not
furnished.2.I.A.Is not correctly page
marked.3.Enrollment numbers of all the counsel in
vakaltnama not furnished.4.Rule-8 of Orissa High
Court P.I.L.Rules not complied with.

4 D-
ABLAPL/32568/2024

PRANAB KUMAR
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no. 11not marked in file,Book mark and index.

5 D-
ABLAPL/32668/2024 PRATIK NAYAK 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Paragraph not correctly mentioned in the affidavit.

6 D-WP(C)/45817/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

7 D-
BLAPL/32695/2024

DEEPANKAR
PANIGRAHY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8 D-WP(C)/45671/2024
BICHITRA
NARAYANA
SATAPATHY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

9 D-
CRLMP/32694/2024

PRIYA RANJAN
SINGH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10 D-
RPFAM/45929/2024 VIJAYA KAR 2024-11-

04
date of judgment not correctly furnished in cause title
under heading in the matter of

11 D-WP(C)/45843/2024 GANGADHAR
SAMAL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

The name of the petitioner in date charts not correctly
furnished.
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12 D-
ABLAPL/32650/2024

ACHYUTANANDA
PATTANAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

13 D-WP(C)/45748/2024
NRUSINGHA
CHARAN
MOHARANA

2024-11-
04

.Receipt Showing Serv.copy To School and Mass
Education not Filed.

14 D-WP(C)/45915/2024 BHAWANI SANKAR
PANIGRAHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

The name of the counsel in capital letters and
enrollment number in last page of writ petition not
furnished.

15 D-
BLAPL/32594/2024

MANORANJAN
PADHY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

16 D-
BLAPL/32549/2024 AMIT KUMAR DAS 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

Page no 54 not page marked.

17 D-WP(C)/45702/2024 AUROVINDA
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

18 D-
BLAPL/32736/2024

SUSANTA KUMAR
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

19 D-
CRLMC/32300/2024

ASWINI KUMAR
KARMI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

1. Age of the petitioner not furnished in affidavit. 2.
Certified copy of annex-2 not filed. 2..Name Of The
Filing Advocate Not In Capital Letters In The Petition

20 D-
ABLAPL/32539/2024

JAYADEBA
BEHERA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

21 D-
ABLAPL/32692/2024

PVS NANAJI
ACHARY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

22 D-
ABLAPL/32696/2024

BIPIN KUMAR
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

Index not properly page marked.

23 D-WP(C)/45767/2024 BABITA KUMARI
PATTANAIK

2024-11-
04 Name of ops 3 to 5 should not be there

24 D-
BLAPL/32690/2024

DEVASHIS PANDA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



.mobile Phone Numbers Of All The Signing
Advocates Not Indicated

25 D-
BLAPL/32579/2024

SURYAKANTA
DWIBEDI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

26 D-
CRLMC/32343/2024

KASHINATH
PATTANAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

27 D-
BLAPL/32511/2024 RAJA PANDA 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

P.S number not mentioned in the cause title.G.R
number not tally with cause title and
synopsis.Paragraph not mentioned in the affidavit.PS
number not correctly mentioned in the F.I.R and first
para

28 D-WP(C)/45900/2024 NIHAL RATH 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29 D-
ABLAPL/32564/2024

BIJAY KUMAR
BEHERA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30 D-WP(C)/45624/2024 MANAS KUMAR
CHAND

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Paragraphs of writ petition are not correctly
numbered.

31 D-
BLAPL/32702/2024

RAJIB LOCHAN
PATTNAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

32 D-
ABLAPL/32720/2024

RAKESH KUMAR
ROUTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

P.S. 256 / 2024 dtd. 25-10-2024 has been reflected
two times in date chart. 2. P.S. NO.257/2024 not
reflected in date chart as per annex.2 .

33 D-WP(C)/45966/2024 SRINIVAS
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

34 D-
BLAPL/32789/2024

DALIRANI
BEHURAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Date of FIR. not tally in date chart. 2 .D.C.fee Rs.
50/- to be paid in V.NAMA.

35 D-
CRLMP/32640/2024

SUKANTA KUMAR
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

36 D-
BLAPL/32811/2024

BHABANI
SHANKAR
DASPARIDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

37 D-
ABLAPL/32547/2024 DEBASISH SAMAL 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



38 D-
BLAPL/32777/2024

LAXMINARAYAN
PATEL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

39 D-WP(C)/45663/2024
SUBHRANSU
BHUSAN
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Date mentioned in Annexure-6 does not tally with
averment of writ petition, book marks, index and
index of writ petition.

40 D-
ABLAPL/32561/2024

DEEPAK KU
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

41 D-
BLAPL/32602/2024

AMLAN SHAKTI
PAUL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

42 D-
BLAPL/32713/2024

SATYA RANJAN
MULIA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

43 D-
ABLAPL/32527/2024 AMITAV TRIPATHY 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

44 D-
ABLAPL/32416/2024 BISHAL BAIVAB 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

45 D-
BLAPL/32672/2024

AMIT PRASAD
BOSE

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. As per Rejection order under Annexure-3 in
C.T.Case No.59/2020 not mentioned in the cause
title.2. Page nos.10,24,25,26,27 and 28 not neat and
legible.

46 D-
BLAPL/32704/2024

RAJIB LOCHAN
PATTNAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

47 D-
ABLAPL/32647/2024

ACHYUTANANDA
PATTANAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

48 D-
BLAPL/32535/2024

TUKUNA KUMAR
MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

49 D-WP(C)/45723/2024 SUKANTA KUMAR
DALAI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

50 D-
CRLMC/32486/2024 MAHES DAS 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Page no.s. 16 and 17 not legible.

51 D-
RVWPET/44393/2024

PRASANNA
KUMAR MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

52 D-
ABLAPL/32505/2024 ARIJEET MISHRA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



53 D-
ABLAPL/32621/2024

SUJIT KUMAR
PATTNAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

54 D-
ABLAPL/32685/2024 Satyajit Das 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

55 D-
ABLAPL/32562/2024

DEEPAK KU
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

56 D-WP(C)/45771/2024 MANAS PATI 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

57 D-
CRLMC/32282/2024

SAROJ KUMAR
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Annexure not correctly furnished in prayer of the
petition.

58 D-WP(C)/45255/2024 KOUSIK ANANDA
GURU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Index and assessment slip not filed.

59 D-
CRLMP/32860/2024 NIRANJAN PANDA 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

IN PAGE NO.1 IN THE MATTER OF BE ART.226 2.
IN PAGE NO. 2 SPELLING OF HONBLE THE
CHIEF JUSTICE TO BE CORRECT 3.SIGNATURE
OF DEPONENT NOT MADE.

60 D-WP(C)/45685/2024 SUDHANSU
SEKHAR JENA

2024-11-
04

8-CAUSE TITLE NOT IN ORDER.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

AGE OF THE PETITIONER NOT STATED2. IN
REFERENCE CERTIFICATE WP NO NOT STATED

61 D-
BLAPL/32600/2024

SUNIL KUMAR
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

62 D-WP(C)/45822/2024 ALOK KUMAR
MOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

63 D-
ABLAPL/32665/2024

PRAVAT KUMAR
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

64 D-
ABLAPL/32523/2024

RAJENDRA
NARAYAN ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

65 D-
BLAPL/32593/2024

JITENDRA
SAMANTARAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

Page no. 10 and 11 not neat.



66 D-WP(C)/45987/2024 RAMESH CH.
BEHERA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1.Mobile number of all the counsel in vakaltnama not
furnished.2.Annexure-15 is not correctly page
marked.

67 D-
BLAPL/32729/2024

SIDDHARTH
GOUTAM DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page 8 not proper arranged.

68 D-WP(C)/45745/2024
NRUSINGHA
CHARAN
MOHARANA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Prayer not signed by the ld.Advocate .

69 D-WP(C)/45965/2024 SAROJ KUMAR
ROUTRAY

2024-11-
04

1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Rs.6/- not paid in cause title by the petitioner.
2.page nos.9 to 12 are not legible.

70 D-
ABLAPL/32750/2024

SUSANTA KUMAR
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

71 D-
RVWPET/41880/2024

TUSHAR KANTI
SATAPATHY,SR.S.C

2024-11-
04

1.Authentication fee due on the (a) Copy of Trial
Court Judgement Rs 02.25 NOT PAID 2.STATUS OF
THE PARTIES NOT FURNISHED

72 D-
ABLAPL/32687/2024

PANCHANAN
PANIGRAHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

73 D-WP(C)/45776/2024 MANAS PATI 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

74 D-
BLAPL/32800/2024

TUKUNA KUMAR
MISHRA

2024-11-
04

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. As per index, Annexure-2 not described in the
petition.2.Deponent not signed on affidavit

75 D-MACA/45812/2024 G.P.DUTTA 2024-11-
04

16-PETITION/APPEAL NOT IN TIME

1.Period of Delay 98 days

76 D-WP(C)/45705/2024 SUBHENDU
KUMAR NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

77 D-
ABLAPL/32546/2024

SANGRAM
KESHARI ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

78 D-
CRLREV/32728/2024

BHABANI
SHANKAR
DASPARIDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PG.2 OF IA NOT SIGNED BY ADVOCATE.
(ii)Pg.90 NOT LEGIBLE.

79 D-
ABLAPL/32719/2024

BISWARANJAN
DALAI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



80 D-
BLAPL/32803/2024

TUKUNA KUMAR
MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

81 D-
ABLAPL/32660/2024

AKSHAYA KUMAR
SUBUDHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

82 D-WP(C)/45811/2024 NIRANJAN PANDA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

83 D-
ABLAPL/32666/2024 PRATIK NAYAK 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

V.Nama not proper arranged.

84 D-
CMAPL/45997/2024 ADV. 2024-11-

04 C.COPY OF DISMISSAL ORDER NOT FILED

85 D-
BLAPL/31136/2024

KURESH PRASAD
DASH

2024-11-
04

1. FIR date not correct in para.4 of petition, as per
FIR. 2. Name of the trial court not correct in cause
title.

86 D-
CRLMC/32283/2024

MANMEET SINGH
ARORA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
25-NAMES IN CAPITAL LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF ALL
THE SIGNING ADVOCATES NOT INDICATED
29-NAME OF THE FILING ADVOCATE NOT IN
CAPITAL LETTERS/ENROLMENT NUMBER NOT
INDICATED WHEREVER SIGNATURE OF SUCH
ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. CRLMC petition not mentioned in index page. 2.
Name of the P.O. in cause title not tally with affidavit.
3. Page no. 22 not legible. FIR dated not correctly
furnished in index and line 26 para no.2.

87 D-
ABLAPL/32641/2024

SABYASACHI
MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

88 D-
BLAPL/32571/2024

PRANAB KUMAR
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

89 D-FAO/45852/2024 G.P.DUTTA 2024-11-
04

16-PETITION/APPEAL NOT IN TIME

1.Period of Delay 22 DAYS 2.Provision of Law NOT
IN IA.

90 D-WP(C)/45662/2024 KSHIROD KUMAR
ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

91 D-
CRLMC/32485/2024

JANAKI KANTA
MAHAPATRA

2024-11-
04

1. This case related to Sexual Offence the name of
victim and address of the victim deleted from the
petition as per the standing order 3 / 2024 and Put up
for SR thereafter

92 D-
ABLAPL/32675/2024 DASARATHI DASH 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no 19 not page marked.



93 D-
ABLAPL/32582/2024

SATYABRATA
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

94 D-WP(C)/45535/2024 ANAM CHARAN
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1.Authorisation with regard to swear the affidavit on
behalf of another petitioner not furnished. 2.The date
of RSD mentioned in Annexure-3 does not tally with
averment of writ petition,book marks index and index
of writ petition.

95 D-
ABLAPL/32585/2024

ABHINANDAN
PRADHAN

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

96 D-
ABLAPL/32572/2024

SUSHANTA
KUMAR JOSHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date not mentioned in date chart.

97 D-
BLAPL/32542/2024 ASIT KUMAR JENA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

98 D-CRLA/32548/2024 AMITAV TRIPATHY 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

99 D-
BLAPL/32624/2024

JYOTIRMAYA
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

100 D-WP(C)/45857/2024
PRANAYA
KISHORE
HARICHANDAN

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no 38 not legible

101 D-
BLAPL/32623/2024

JYOTIRMAYA
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

102 D-WP(C)/45928/2024
DHIRENDRA
KUMAR
MOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

103 D-MACA/45801/2024 G.P.DUTTA 2024-11-
04

16-PETITION/APPEAL NOT IN TIME

1.Period of Delay 339 days

104 D-
BLAPL/32745/2024 SAMBIT BISWAL 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

105 D-
ABLAPL/32605/2024

PRAFULLA
KUMAR KAR

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

106 D-
ABLAPL/32589/2024

SATYAPADA
SHARMA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

Under taking for Hindi language not mentioned.



107 D-RSA/45858/2024 SAMIR KUMAR
MISHRA (SR.ADV.)

2024-11-
04 1. Period of Delay 202 DAYS.

108 D-
ABLAPL/32746/2024

SUSHANTA
KUMAR JOSHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Welfare fee of Rs.50/- not paid on V.nama.

109 D-WP(C)/45575/2024
PRAFULLA
KUMAR
MOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

110 D-
BLAPL/32493/2024

DIBYAJYOTI
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

111 D-WP(C)/45659/2024
SUBHRANSU
BHUSAN
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

112 D-MATA/45889/2024 SANTOSH KUMAR
MAHANTY

2024-11-
04 1. Period of Delay 6 days

113 D-WP(C)/45670/2024 AJAYA KUMAR
PARIDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

114 D-
ABLAPL/32759/2024 AGNIHOTRA SAHU 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

115 D-
ABLAPL/32714/2024

JAYANTA KUMAR
MAJHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

116 D-
ABLAPL/32741/2024 SAMBIT BISWAL 2024-11-

04

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Authorization to swear affidavit on behalf of other
petitioner not furnished.

117 D-WP(C)/45572/2024 SUDEEP KUMAR
SARANGI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

The name of the counsel in capital letters and
enrollment number in last page of writ petition not
furnished.

118 D-
BLAPL/32805/2024

KABIRAJ
PRADHAN

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1. Page nos.13 and 14 not neat and legible. 2. Page
no.14 not marked on the file.

119 D-CRLA/31100/2024 PRAMOD KUMAR
JENA

2024-11-
04

1. Trial court case no. wrongly mentioned 2.Provision
of Law B.N.S.S. wrongly furnished 3. Provision of
law not furnished in I.A.2611/2024, 4.Paragraph no.
wrongly mentioned in declaration of affidavit in
I.A.2612/2024

120 D-WP(C)/45949/2024 BIKASH CHANDRA
PARIJA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



121 D-
CONTC/45932/2024 ADV. 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Occupation not furnished in affidavit.

122 D-WP(C)/45722/2024 SIDHARTH
PRASAD DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

123 D-
ABLAPL/32664/2024

AJIT KUMAR
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

124 D-
BLAPL/32747/2024

KASHINATH
PATTANAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
14-NOT PROPERLY INDEXED.

P.S. NO of year not correctly furnished in Cause Title.

125 D-
ABLAPL/32680/2024

BASANTA KUMAR
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

126 D-WP(C)/45718/2024 BIBHU PRASAD
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

127 D-
BLAPL/32495/2024

RAJIB LOCHAN
PATTNAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

128 D-WP(C)/45796/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

129 D-WP(C)/44000/2024 JAYDEEP PAL 2024-11-
04

1.Annexures are not correctly exhibited after
Annexure-6.

130 D-
ABLAPL/32616/2024

JYOTIRMAYA
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Page no.12 not neat and legible.

131 D-
BLAPL/32510/2024

OM PRAKASH
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page 11 , 12 not legible.

132 D-
BLAPL/32537/2024

TUKUNA KUMAR
MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

133 D-WP(C)/45688/2024 SAMIR KUMAR
MISHRA, (SR.ADV)

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

134 D-
ABLAPL/32658/2024 BUDHIRAM DAS 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

135 D-
BLAPL/32526/2024

LAMBODOR
ACHARI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

Rs.10.00 Fee in V.Nama not paid.

136 D-CMP/45849/2024 MAMATA MISHRA 2024-11-
04

PAGE -65 OF ANNEXURE -4 IS NOT AVAILABLE
IN THE RECORD . father name of opp. parties 4 ,5
and 6 not furnished .



137 D-
ABLAPL/32749/2024

SATYABRATA
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

.Page-No 16 not filed. 2.D.C.F. of Rs. 10/- not paid on
V.Nama.

138 D-
RVWPET/46180/2024

JANMEJAYA
KATIKIA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

139 D-
CRLREV/32691/2024 SWAPNIL ROY 2024-11-

04

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.AU fee Re.1.10P.BE PAID ON ANX.3 2. NEITHER
CERTIFICATE OF GOOD GROUND NOR FILING
ANY REVN.BEFORE LEARNED SESS.JUDGE
FILED.

140 D-
ABLAPL/32643/2024

BHARAT BHUSAN
ROUTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

141 D-
BLAPL/32701/2024 ARIJEET MISHRA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

142 D-
ABLAPL/32528/2024

DEEPAK KUMAR
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

143 D-WP(C)/45711/2024 BAIDHAR SAHOO 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

144 D-
BLAPL/32529/2024

LAXMINARAYAN
PATEL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

145 D-WP(C)/45826/2024 TIKERAM MEHER 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

146 D-WP(C)/45961/2024 SRINIVAS
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

147 D-
RVWPET/46047/2024

RAMAKANTA
SARANGI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Period of Delay 128 DAYS 2.Authentication fee due
on the (a) Copy of Trial Court Judgement Rs 02.25
PAISE NOT PAID 3.NAME OF THE PETITIONER
NOT CORRECTLY FURNISHED

148 D-
BLAPL/32677/2024

MANAS KUMAR
CHAND

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

149 D-WP(C)/45803/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

150 D-
BLAPL/32683/2024

BIJAY KUMAR
BEHERA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



151 D-WP(C)/45921/2024 KSHIROD KUMAR
ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

152 D-
RVWPET/45544/2024

SUKANTA KUMAR
NAYAK (2)

2024-11-
04 1. Place it after filing of c.copy of impugned order

153 D-
CRLMP/32578/2024

NILA MADHAB
PRAHARAJ

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

PAGING OF SYNOPSIS AND DATE CHART BE
OMITTED

154 D-CRLA/32744/2024 ARUN KUMAR
MISHRA

2024-11-
04

Free copy of trial court judgement filed under
Annexure-1 does not relate to this appeal,put up for
S.R. after filing of appropriate free copy/c.copy of
trial court judgement

155 D-CMP/45586/2024 TUSAR KUMAR
MISHRA

2024-11-
04

30-OTHER DEFECT (IF ANY)

1. Certified copy of annexures 3 ,4 7 and 8 not filed
but xerox copy of same are filed. .I .A - 1295/2024 IS
FILED FOR DISPENSING with filing of c .copies of
the same .

156 D-
BLAPL/32554/2024

BISWANATH
PATNAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

Page no 10 not legible.

157 D-
BLAPL/32670/2024 BINI MISHRA 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Name of the court in the cause title not correctly
furnished.

158 D-WP(C)/45727/2024 SWAPNIL ROY 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

159 D-
ABLAPL/32603/2024

UPENDRA KUMAR
PANDEY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

Name of the counsel not capital in V.nama.

160 D-
BLAPL/32794/2024

AKSHAYA KUMAR
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

161 D-
ABLAPL/32536/2024

MRUTYUNJAYA
MAHARANA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no 14 not legible.

162 D-WP(C)/45679/2024 DEEPAK MISHRA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



163 D-
ABLAPL/32644/2024

BISWAJIT
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

164 D-
BLAPL/32738/2024

SUSANTA KUMAR
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

165 D-
CONTC/36514/2024

RAJAT KUMAR
PANDA

2024-11-
04

Reference certificate not furnished,Index not properly
page marked,book mark to be corrected accordingly

166 D-
ABLAPL/32606/2024

BIBHU PRASAD
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

167 D-WP(C)/45706/2024 KSHETRABASI
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

168 D-
ABLAPL/32732/2024

SIDDHARTH
GOUTAM DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date of FIR. not tally in date chart not tally with FIR.

169 D-RSA/45440/2024 SARAT CHANDRA
SAMAL

2024-11-
04

18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

1.Copy of Trial Court Judgement / Order NOT
FILED. 2.VALUATION OF THE APPEAL BE
RECONCILED AS PER FIRST APPEAL DECREE.

170 D-
ABLAPL/32676/2024

SUSANTA KUMAR
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

171 D-RSA/45923/2024 VIJAYA KAR 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Court Fee Rs.3134.25p.BE PAID AS CASTE
CERTIFICATE NOT PRODUCED 2.Copy of Trial
Court Judgement / Order - XEROX COPY
FILED,AUTHENTICATED COPY BE FILED. 3.NO
ADDRESS OF R.23 and SL.NO.24 IS WRONGLY
TYPED

172 D-CRLA/32279/2024 SUJATA JENA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

173 D-
BLAPL/32782/2024

ALOK KUMAR
KAR

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

1 . side and last para of page nos. 7 and 8 not neat.
2.Age of the petitioner and compllit present address
not furnished in V.nama.

174 D-
BLAPL/32681/2024

ASHOK KUMAR
SARANGI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Date not mentioned on V.nama.



175 D-WP(C)/45537/2024 SAILABALA JENA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

176 D-WP(C)/45890/2024 SANJIB MOHANTY 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

The page mark of petition is not correct as per index

177 D-WP(C)/45759/2024 SHASHI BHUSAN
JENA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

178 D-MACA/45779/2024 G.P.DUTTA 2024-11-
04

16-PETITION/APPEAL NOT IN TIME

1.Period of Delay 64 days

179 D-
ABLAPL/32651/2024

ACHYUTANANDA
PATTANAIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.P.S. Case. no.2989/2024 mentioned in the averment-
1 in the petition does not tally with Index,cause
title,prayer and Annex-1 of the petition.

180 D-
BLAPL/32667/2024

ABHAYA KUMAR
PARIDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Page no. 10 not legible.

181 D-
ABLAPL/32753/2024

UNMESH
CHANDRA JENA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

182 D-
CRLMC/32261/2024 BASUDEV PUJARI 2024-11-

04

3-AUTHENTICATION FEE IS DEFICIENT.

1. Village of the petitioner in cause title not with
affidavit. 2. Authentication fee Rs. 1.10/- to be paid.

183 D-
CRLMC/32861/2024

KURESH PRASAD
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Date of order not correctly furnished 5th line para
no.3 of the petition

184 D-WP(C)/45772/2024 GAUTAM CHARAN
ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

Affidavit not sworn on behalf of petitioner 2to 5

185 D-
BLAPL/32654/2024

JIBAN RANJAN
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

186 D-
ABLAPL/32570/2024

BIKRAM KESHARI
RAJ

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

187 D-
CMAPL/45970/2024

SAMAPIKA
MISHRA,A.S.C

2024-11-
04

1.Period of Delay 14 DAYS 2.C.COPY OF
DISMISSAL ORDER NOT FILED 3. Cause Title -
PARTIES NOT FURNISHED IN DETAIL

188 D-
BLAPL/32655/2024

RABI NARAYAN
MISHRA

2024-11-
04

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



1. Paragraph no. not furnished on declaration.2.
Rejection order dated 24.09.2024 and C.T.Case No.
1580 in rejection order under Annexure-2 not tally
with index and petition.3. Page nos.12 to 16 not neat
and legible.4 Signature of the petitioner on V.nama
not tally with cause title.

189 D-
CRLMP/32739/2024

BIBHUNANDAN
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.
30-OTHER DEFECT (IF ANY)

PAGE NOS. 11 AND 12 NOT LEGIBLE.

190 D-
BLAPL/32812/2024

SUSANTA KUMAR
BARAL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

191 D-
CRLMC/32503/2024 ARIJEET MISHRA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

192 D-WP(C)/45971/2024 SRINIVAS
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

193 D-WP(C)/45775/2024 MANAS PATI 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

194 D-WP(C)/45516/2024 PRAFULLA
KUMAR RATH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1. Synopsis and date charts are not alphabetically page
marked. 2. The name of the petitioner in affidavit not
correctly furnished.

195 D-WP(C)/45815/2024 TRILOCHAN
BARIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

196 D-
BLAPL/32646/2024

AKSHAYA KUMAR
SUBUDHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. As per index, Annexure-2 not described in the
petition.

197 D-
BLAPL/32767/2024

AMULYA RATNA
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

198 D-WP(C)/45072/2024 KSHIROD KUMAR
ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Page nos.22 and 23 not numbered in the
petition.2.Page no.297 repeated
twice...3.Authorization to swear in affidavit and in
I.A. on behalf of the other petitioners not
furnished.le.4.I.A.not properly page marked.

199 D-
BLAPL/32628/2024

JYOTIRMAYA
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

page no. 11 not neatly legible.

200 D-MACA/44065/2024 BINAYAK PRASAD
MOHANTY

2024-11-
04

1.Period of Delay 44 days. 2.Court Fee Rs 4270/
payable, not paid.

201 D-WP(C)/45781/2024 SARAT CHANDRA
MEKAP

2024-11-
04

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

202 D-WP(C)/45604/2024 MANAS KUMAR
CHAND

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

203 D-
ABLAPL/32657/2024 BUDHIRAM DAS 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

204 D-
CRLMP/32581/2024

SANTOSH KUMAR
MAHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

205 D-
CRLMC/32337/2024 SANJIT MISHRA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

206 D-
ABLAPL/32723/2024

PRANAB KUMAR
SAMANTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Page nos.10 and 11 not neat and legible.

207 D-
BLAPL/32686/2024

PRASANTA
KUMAR ROUTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Paragraphs as per the petition not correctly
numbered in declaration of the affidavit.

208 D-WP(C)/45584/2024 SUDEEP KUMAR
SARANGI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

The name of the counsel in capital letters and
enrollment numbers in last page of writ petition not
furnished.

209 D-CMP/45866/2024 ASHUTOSH
MISHRA

2024-11-
04

18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

Certfied copy of annexure -1 not filed but xerox copy
of same is filed .

210 D-WP(C)/46081/2024 SURYAKANTA
DWIBEDI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

211 D-
CRLMP/32488/2024

RAKESH KUMAR
MALLICK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

PAGE NOS. 12 AND 14 NOT LEGIBLE



212 D-WP(C)/45962/2024 SRINIVAS
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

213 D-WP(C)/45715/2024 RABINDRA NATH
PRUSTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

214 D-
ABLAPL/32615/2024

JYOTIRMAYA
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

215 D-
BLAPL/32671/2024

KULDEEP
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

216 D-
CRLMP/32609/2024

BHABANI SANKAR
MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

217 D-
ABLAPL/32557/2024

LAXMINARAYAN
PATEL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

218 D-
ABLAPL/32765/2024

AMULYA RATNA
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

219 D-
ABLAPL/32669/2024

PURNA CHANDRA
MOHARANA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date not mentioned in the v.nama

220 D-
ABLAPL/32673/2024 RONIT GHOSH 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

221 D-
BLAPL/32498/2024 BIKASH KARNA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

222 D-
ABLAPL/32663/2024

AKSHAYA KUMAR
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

223 D-
BLAPL/32721/2024

SUSANTA KUMAR
BARAL

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

224 D-WP(C)/45666/2024 SANTOSH KUMAR
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

225 D-
BLAPL/32734/2024

SUBHRA NARAYAN
GAYA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

226 D-
ABLAPL/32558/2024

DEEPAK KU
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

227 D-WP(C)/45756/2024 SHASHI BHUSAN
JENA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

228 D-
ABLAPL/32580/2024

KULDEEP
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



229 D-
ABLAPL/32607/2024

SASHIDHAR
RANJIT

2024-11-
04

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

paragraphs of the petition not correct in declaration of
affidavit.

230 D-
CRLREV/32656/2024

KALPATARU
MISHRA

2024-11-
04

Copy of Trial Court Judgement / Order XEROX
COPY FILED,AUTHENTICATED COPY BE
FILED. 2. GOOD GROUND CERTIFICATE NOT
FURNISHED

231 D-WP(C)/45618/2024 BIKRAM
CHANDRA GHADEI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Paragraphs of writ petition not correctly numbered.

232 D-
BLAPL/32632/2024

DALIRANI
BEHURAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

233 D-CRLA/32751/2024 SAROJ KUMAR
ROUTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

234 D-
BLAPL/32476/2024

DEEPAK KUMAR
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Relationship not mentioned in the affidavit.F.I.R
number not tally with cause title.

235 D-
CONTC/45926/2024 ADV. 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

236 D-
BLAPL/32817/2024 MAMATA MISHRA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

237 D-WP(C)/45538/2024
PRAFULLA
KUMAR
MOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

238 D-WP(C)/45640/2024 RAGHUNATH
DASMOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Opp.party no.1 is not correctly described.2.Deficit
court of Rs.30/ to be paid.3.Chittaranjan Tripathi,
petitioner No.3 has executed vakaltnama
twiice.4.Debi prasad Tripathi , petitioner No.4 has
executed vakaltnama as D.Tripathi.4.Umakanta
pradhan and Gagan kumar Rout, Petitioner Nos.5 and
6 have not executed vakaltnama,

239 D-
ABLAPL/32312/2024

JAYADEBA
BEHERA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

240 D-
BLAPL/32684/2024

BIDYALOK
MOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

241 D-
BLAPL/32758/2024

SAKTI PRASAD
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

242 D-
BLAPL/32787/2024

ALOK KUMAR
KAR

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Date of rej. order in chart , not tally with rej.order
.2. Age of the petitioners not reflected in V.nama.

243 D-
BLAPL/32584/2024

AMULYA RATNA
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

244 D-WP(C)/45810/2024 GOKULANANDA
PADHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

245 D-
ABLAPL/32737/2024

PUSPAMITRA
MOHAPATRA

2024-11-
04

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Occupation of the deponent on affidavit not
furnished.2. Paragraph no.not correctly furnished in
the petition.3. Page no18 not neat and legible.

246 D-
BLAPL/32516/2024

BIBEKANANDA
MAHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

247 D-
CRLREV/32525/2024 AMITAV TRIPATHY 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOOD GROUND CERTIFICATE NOT
FURNISHED.

248 D-
CONTC/45753/2024

RABI NARAYAN
BEHERA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

249 D-
BLAPL/32754/2024

BIDESHI KUMAR
GHADEI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

250 D-
ABLAPL/32587/2024 OM SWARUP 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

251 D-
ABLAPL/32519/2024

JNYANANANDA
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

P.S number not tally with FIR and cause title.

252 D-FAO/45864/2024 G.P.DUTTA 2024-11-
04

1.Period of Delay 79 DAYS 2. Provision of Law NOT
IN IA

253 D-WP(C)/45898/2024 NIHAL RATH 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

254 D-
ABLAPL/32613/2024

JNYANANANDA
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Sl. no.4 not reflected in the petition.
255 D-

ABLAPL/32620/2024
SATYAJIT
MOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Synopsis and Date chart not alphabetic paginated in
Index and also not page marked.

256 D-
ABLAPL/32755/2024

SANGRAM
KESHARI ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

257 D-
BLAPL/32552/2024

SAROJ KUMAR
ROUTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

258 D-
RVWPET/45605/2024

JAJATI KISHORE
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Period of Delay 03 days

259 D-
ABLAPL/32674/2024

SUSANTA KUMAR
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

260 D-WP(C)/45766/2024
DHIRENDRA
KUMAR
MOHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

261 D-
BLAPL/32797/2024 PRADIP MOHANTY 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
30-OTHER DEFECT (IF ANY)

1. Annexure-1 not properly page marked in index and
record. 2.Annexure-1 not properly page in the Book
marked.

262 D-
RVWPET/46136/2024 ADV 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

263 D-
CONTC/45762/2024 ADV. 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Code NOT CORRECT

264 D-
BLAPL/31116/2024

PANCHANAN
PANIGRAHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

1 .Year of thep.s. in synopsis and para-1 of petn. not
tally with FIR.2.page no.7 not neatly legible. 3.As per
rejection order , present address not furnished in cause
title.

265 D-WP(C)/46028/2024 UMESH CHANDRA
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PG NO.82 IS NOT LEGIBLE

266 D-
ABLAPL/32705/2024 JAYDEEP PAL 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED



267 D-
BLAPL/32764/2024

CHANDAN
SAMANTARAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

268 D-
ABLAPL/32590/2024 OM SWARUP 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

269 D-MACA/45790/2024 G.P.DUTTA 2024-11-
04

16-PETITION/APPEAL NOT IN TIME

1. Period of Delay 76 days

270 D-WP(C)/45800/2024 SUBHASREE
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

271 D-WP(C)/45870/2024 SHRADHANJALI
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

272 D-WP(C)/46194/2024 AKASH ACHARYA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

273 D-
BLAPL/32688/2024 DEVASHIS PANDA 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

274 D-WP(C)/45769/2024 GYANA RANJAN
SETHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

275 D-CRLA/32543/2024 BINI MISHRA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

276 D-
ABLAPL/32595/2024

BISMAYA KUMAR
STALIN

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

page nos. 11 , 12 not neatly legible.

277 D-
CRLMP/32748/2024

SASHIBHUSAN
DAS

2024-11-
04

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

NOT PROPERLY ADDRESS TO HONBLE COURT
IN PAGE NO.2.

278 D-
ABLAPL/32717/2024

RAKESH KUMAR
ROUTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

279 D-WP(C)/45773/2024 MANAS PATI 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

280 D-WP(C)/46024/2024 SIDDHARTH
PRASAD MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

281 D-
BLAPL/31653/2024

SAMVIT
MOHANTY

2024-11-
04

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED



Affidavit not filed.Paragraph not correctly mentioned
in the I.A (Affidavit).

282 D-
ABLAPL/32760/2024

BIJAYA KUMAR
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

283 D-
ABLAPL/32625/2024

SANTOSH KUMAR
MAHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

284 D-RSA/45621/2024 RABINDRANATH
PRUSTY

2024-11-
04

1-COURT FEE IS DEFICIENT.
16-PETITION/APPEAL NOT IN TIME

1.Period of Delay 12 days 2. Court Fee Rs 660/
payble, Rs 1/ paid, D.C.F of Rs 659/ to be paid.

285 D-
ABLAPL/32556/2024

UMAKANTA
BARIK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

As per standing order no 3 dated 9.7.2024 the name of
victim/guardian shall not be mentioned in petition.

286 D-
BLAPL/32792/2024

DIPTI RANJAN
BHOKTA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

287 D-
CRLMC/32264/2024

TIRTH KUMAR
SAHU

2024-11-
04

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. GR case no.,PS case no., date of order and name of
the lower not correctly furnished in cause title. 2.
Authentication fee Rs. 4.40/- to be paid

288 D-
BLAPL/32492/2024

DIBYAJYOTI
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

289 D-
ABLAPL/32740/2024

ABHINANDAN
PRADHAN

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

290 D-
ABLAPL/32727/2024

SIDDHARTH
GOUTAM DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

291 D-WP(C)/46171/2024 ASIT KUMAR
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

292 D-
BLAPL/32249/2024

UNMESH
CHANDRA JENA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date Rejection order not tally with Index.P.S number
not tally with cause title and First para of the petition
copy.Date not mentioned in the v.nama.

293 D-
CONTC/45531/2024 ADV. 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



294 D-
ABLAPL/32635/2024

SANTOSH KUMAR
MAHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

295 D-WP(C)/45872/2024 SANJIB MOHANTY 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

296 D-RSA/45478/2024 SOUMYA MISHRA 2024-11-
04

1.VALUATION OF THE APPEAL BE CORRECTED
AS PER FIRST APPEAL DECREE.

297 D-
BLAPL/32725/2024

IPSIT AUROBINDO
ACHARYA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Honble Court not correctly mentioned in Rejection
order and cause title.

298 D-WP(C)/46379/2024 SURYAKANTA
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.The Name of the father of the petitioner no.3. as
furnished in affidavit and in declaration does not tally.

299 D-WP(C)/46169/2024 ABHISHEK DASH 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

300 D-WP(C)/45709/2024 ROHIT RANJAN
RAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

301 D-
ABLAPL/32567/2024 SALAUDDIN KHAN 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

Page nos . 9 to 12 not neat.

302 D-
BLAPL/32756/2024

BYOMOKESH
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

303 D-
BLAPL/32689/2024 DEVASHIS PANDA 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.page nos.8 , 9 not legible.

304 D-
CMAPL/46117/2024

DIPTENDU
SUNDAR RAY

2024-11-
04

1.Period of Delay 104 DAYS 2.C.COPY OF
DISMISSAL ORDER NOT FILED

305 D-CRLA/32478/2024 SAROJ KUMAR
PADHY

2024-11-
04

This case related to sexual offence,the name of victim
and her husband be deleted from the appeal petition
and put up for S.R.thereafter

306 D-
BLAPL/32821/2024

NARENDRA
KUMAR LENKA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

307 D-
ABLAPL/32612/2024

BIBHU PRASAD
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

308 D-WP(C)/45869/2024 SANJIB MOHANTY 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

309 D-WP(C)/45590/2024 KUNAL KUMAR
SWAIN

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

310 D-
ABLAPL/32735/2024

BIRAJA PRASAD
NANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



1. Annexure-2 and page nos.13 to 17 not marked on
the file and not legible.

311 D-WP(C)/45714/2024 TRILOCHAN
PANIGRAHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

312 D-WA/46022/2024
SUBHRANSU
BHUSAN
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

313 D-
BLAPL/32499/2024

JUGALA KISHORE
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Paragraph not correctly mentioned in the affidavit.

314 D-WP(C)/45818/2024 KRISHNA
CHANDRA SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

315 D-WP(C)/45750/2024 TUSHAR KANTA
NAYAK

2024-11-
04

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

316 D-WP(C)/45802/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

317 D-WP(C)/45684/2024 SUDHIR KUMAR
MALLICK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

318 D-
BLAPL/32766/2024

AMULYA RATNA
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

319 D-
BLAPL/32645/2024

GOPAL KRISHNA
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Matter not reflected in the cause title. 2.Disp.of date
not reflected in ref.certificate and ABLAPL No. not
tally with FIR detail chart.

320 D-CRLA/32531/2024 MANORANJAN
KHATUA

2024-11-
04

1-This case related to sexual offence,the name of
father of victim be deleted from the appeal petition,2-
Copy of judgement not page marked in the petition as
well as in index and put up for S.R.thereafter

321 D-
ABLAPL/32573/2024

SUSHANTA
KUMAR JOSHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

322 D-
CONTC/45897/2024 ADV. 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

323 D-
BLAPL/32515/2024 RAJA PANDA 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

G.R case number not tally with cause title and first
para of petition.Paragraph not mentioned in the
affidavit.



324 D-WP(C)/45819/2024 AMITAV DAS 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

325 D-WP(C)/45340/2024 AKSHAYA KUMAR
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Section mentioned in annexure-3 does not tally with
averment of writ petition,bookmarks index and index
of writ petition

326 D-
BLAPL/32489/2024

RANJAN KUMAR
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Paragraph not correctly mentioned in the affidavit.

327 D-
BLAPL/32597/2024

MANORANJAN
PADHY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT
FILED.

Page nos 13 to 18 not neat.

328 D-
BLAPL/32622/2024 SALAUDDIN KHAN 2024-11-

04

As per standing order no.3 name of the prosecutrix
shall not be reflected in the petition. Then S.R. will be
made.

329 D-WP(C)/45676/2024 SURYAKANTA
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

330 D-
CONTC/45625/2024 ADV. 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

331 D-
CONTC/45615/2024 ADV. 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

332 D-
BLAPL/32742/2024

SUSANTA KUMAR
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

333 D-
CRLMC/32331/2024

DHANANJAYA
NAYAK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Page nos 8 , 9 not legible.

334 D-WP(C)/45475/2024
MOHENDRA
KUMAR
MOHAPATRO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Xerox attested copy of order under Annexure-12
filed.C.copy of order/Free of of order of the same not
filed.

335 D-WP(C)/45746/2024 SAROJ RANJAN
SUBUDHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

336 D-WP(C)/45793/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page 28 and 30 not available
337 D-

BLAPL/32634/2024
DALIRANI
BEHURAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



1. parano.7 in the petition has been reflected two
times.2.Date in F.I.R, not tally with date chart.

338 D-
CRLMP/32699/2024

BIBHU PRASAD
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

339 D-
TRP(C)/46051/2024

ASHWINI KUMAR
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

OP NO 2 NOT CORRECTLY FURNISHED

340 D-
ABLAPL/32661/2024

AJIT KUMAR
MOHANTY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

341 D-
ABLAPL/32586/2024 OM SWARUP 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

342 D-WP(C)/45830/2024 SAIBRATA RATH 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

343 D-WP(C)/46107/2024 DEEPALI
MAHAPATRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

344 D-WP(C)/45634/2024 MANORANJAN
MISHRA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

345 D-WP(C)/45693/2024 NIRANJAN LENKA 2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

346 D-
BLAPL/32761/2024 BASUDEV PUJARI 2024-11-

04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

347 D-WP(C)/45758/2024 SUDHIR KUMAR
MALLICK

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

348 D-
ABLAPL/32545/2024

DEEPAK KUMAR
DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

349 D-WP(C)/45622/2024 BRUNDABAN
ROUT

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1.I.A. is not correctly page marked. 2.Page-40 under
Annexure-1 not properly arranged. 3.Deficit court fee
of Rs.12/ to be paid.

350 D-
BLAPL/32731/2024

SIDDHARTH
GOUTAM DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Paragraph not mentioned in the affidavit.

351 D-
BLAPL/32563/2024

SAROJ KUMAR
ROUTRAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.

P.S.NO and G.R. NO not mentioned in Cause Title.
352 D-WP(C)/46134/2024 ANUP KUMAR

BOSE
2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.Rule-8 of the orissa high court P.I.L.Rules.2010 has
not complied with.

353 D-
CRLMP/32627/2024

SANJIB KUMAR
BHANJADEO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

354 D-
ABLAPL/32763/2024

BIKRAM KESHARI
RAJ

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

355 D-
ABLAPL/32617/2024

SARAT KUMAR
JENA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

356 D-MACA/45820/2024 G.P.DUTTA 2024-11-
04 1.Period of Delay 92 days

357 D-WP(C)/45770/2024 SHASHI BHUSAN
JENA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page 24 not legible .

358 D-
ABLAPL/32618/2024

JYOTIRMAYA
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

359 D-
ABLAPL/32678/2024

SUSANTA KUMAR
SAHU

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

360 D-
BLAPL/32726/2024

SIDDHARTH
GOUTAM DAS

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page 8 not proper .

361 D-
BLAPL/32642/2024 AMLAN MOHANTY 2024-11-

04

As per standing order no.3 dtd. 9-7-2024, name of the
prosecutrix /informant shall not be reflected in the
petition. Then S.R. will be made

362 D-
BLAPL/32810/2024 SEVATI SOREN 2024-11-

04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

363 D-
ABLAPL/32637/2024

RANJAN KUMAR
ROUT

2024-11-
04

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Synopsis and Date chart not alphabetic paginated in
index.2.Nomenclature not correctly furnished in
index.3. Paragraph no. not furnished on declaration.4.
Page nos.23 and 24 not neat.5. Page no.17 not proper
placed on record

364 D-
ABLAPL/32693/2024

BADAL KUMAR
BEHERA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



365 D-
BLAPL/32804/2024

ABHAYA KUMAR
PARIDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

366 D-
BLAPL/32757/2024

SWAYAMPRAVA
DASH

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

367 D-
BLAPL/32630/2024

DALIRANI
BEHURAY

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Sl. no. of petn. para 7 two times marked.
2.paragraphs of the petition not correct in declaration
of affidavit.

368 D-
ABLAPL/32716/2024

JAYANTA KUMAR
MAJHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

369 D-RSA/45787/2024 ARUN KUMAR
MISHRA 2

2024-11-
04

Copy of Trial Court Judgement / Order - XEROX
COPY FILED,AUTHENTICATED COPY BE FILED

370 D-
ABLAPL/32559/2024

DEEPAK KU
SAHOO

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

371 D-
RVWPET/45668/2024

UMA CHARAN
MISHRA

2024-11-
04 PLACE AFTER PAYMENT OF C.FEE IN R.S.A.

372 D-MATA/45491/2024 DHARMENDRA
SETHY

2024-11-
04 1. Period of Delay 13 days.

373 D-
BLAPL/32709/2024

JUGALA KISHORE
PANDA

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

374 D-WP(C)/45761/2024 GYANA RANJAN
SETHI

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

375 D-
ABLAPL/32551/2024

BHUBAN MOHAN
BHUYAN

2024-11-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.

P.S. NO and G.R.NO not mentioned in Cause Title.
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